e O I R SR TR A T T D R A TR R T W O AR AN T v AT T

72

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

0O.A. No. 311/2022

IN THE MATTER OF:
DR.JEET SINGH YADAV PETITIONER
VERSUS

GOVT. OF NCT OF DELHI & ORS. RESPONDENTS

RESPONSE/ REPLY ON BEHLAF OF RESPONDENT NO. 2 MCD |

1.

That this Hon’ble Tribunal vide its order Vdated 06.02.2023 directed to
the respondent to file the reply to the averments made in the

application by the applicant.

In this regard, it is respectfully submitted that Municipal
Corporation of Delhi, Narela Zone has no role to play in this
matter, as evident from the complaint, it is clear that the matter is
related to encroachment and illegal construction on the land of
ponds/water bodies. The issues related encroachment and illegal
construction on the land of ponds/water bodies comes under the"
purview of Revenue Authority i.e. concerned area SDM.

However, after the deceleration of area/village as urbanized
village, the land related to Gram Sabha and ponds comes under
the jurisdiction of DDA. Here, it is worthy to mention that a Writ
Petition No. 4215/2021 titled Sh. Roshan Lal Vs Govt. of NCT of
Delhi and Ors. is pending before Hon’ble High Court of Delhi on
the same issue i.e. encroachment at Shishu Wala Pond. In this

case, the DDA has filed a short affidavit dated 26.02.2022 vide
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which, they have admitted that the pond/land in question is in possession
of DDA. Copy of short affidavit is annexed herewith as Annexure-‘A’ .

4. Further DDA has filed their reply in 0.A.N0.311/2022 before the National
Green Tribunal, vide which ,they have admitted that the pond/land in
question comes under their jurisdiction and they are taking action for the
protection of the land from encroachment. Copy of the reply is annexed
herewith as Annexure-‘B’ .

5. In view of the above, the proper authority to deal with the issue of
encroachment and illegal constructibn on the land of ponds/water bodies
in Mundaka is DDA.

The above status/action taken report may be taken on record.

A"éwl .
Executive Engineer(M-il)

Respondent no.2/MCD
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IN THE HIGH COURT OF DELHI AT NEW DELHI

A Fr
W.P. (C) No. 4215 OF 2021
IN THE MATTER OF:
SHRI ROSHAN LAL PETITIONER

VERSUS

GOVT. OF NCT OF DELHI & OTHERS ... RESPONDENTS

INDEX
Sr. Particulars Pages
No. ‘
1. Short Affidavit on behalf of the | -4
respondent Nos. 9-11 (DDA).
2. Annexure-1: 5
Copy of the letter dated 13.1.2022.
i
(ARJUN PANT)
ADVOCATE
K-80, HAUZ KHAS ENCLAVE,
NEW DELHI-110016.
MOBILE NO. 9625109067 (CLERK)
EMAIL ID: pant_arjun@rediffmail.com
ENROLMENT NO.: D-588/91
NEW DELHI.
DATED: 24/2[22
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IN THE HIGH COURT OF DELHI AT NEW DELHI

W.P. (C) No. 4215 OF 2021

IN THE MATTER OF:

SHRI ROSHAN LAL ... PETITIONER
VERSUS
GOVT. OF NCT OF DELHI & OTHERS ... RESPONDENTS
SHORT A__l;"EIDAVIT ON_ BEHALF OF THE

RESPONDENT NOS. 9 TO 11 (DELHI
DEVELOPMENT AUTHORITY)

R ) o oslo ki the Win bl

&J

— { A
aged }g years worklng as Ly, Av( \E M ‘}\,\ 2 with the

Respondent (Delhi Development Authority) having office at
Vikas Sadan; INA, New Delhi, do hereby solemnly state and

affirm as under:-

That | am the \‘u T ey }L'M } W2 with the

/'
P O‘T‘““”@\
A

%,/; \qo\‘ - 3 spondent Authonty i.e. Delhi DeVelopment Authority,
t \/@ nd am well conversant with the facts of the present

,j é" :\ - (\ ‘{\‘
D(uh }« \\'\ (“Ov\/ case.



,,,,,,

(i)  That | have read and understood the contents of the

Writ Petition and my reply to the same is as under.

2.  The answering respondent, DDA, submits that the

present short affidavit is being filed before this Hon'ble Court
in the present matter. The answering respondents crave
leave of this Hon'ble Court to rely on the contents of this
affidavit and reserve its right to file a detailed parawise reply,

as and when directed by this Hon’ble Court.

3. The petitioner has filed the present petition praying for

the following reliefs:-

(i) Direct the respondents to stop the destruction and
eradication of Shishuwala Pond situated at Khasra No.
190/1, Village of Mundka, New Delhi against the Wetland '
Act and further direct to revive and restore and maintain the

said pond.

()  Direct the respondents to remove encroachments

sy from out of the Shishuwala Pond situated at Khasra No.
:ac'z'()/;@

AN\
) 90/1 in Village Mundka, New Delhi and to further direct

them to protect the said fand from any further

encroachments.
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(i) Pass any other order and/or direction which this

Hon'ble Court deem fit and proper in fact and

circumstances of this case"

4.

This Hon'ble Court vide order dated 26.11.2021
directed the respondents to file their counter affidavits before

the next date of hearing i.e. 28.02.2022. Hence the present,
short affidavit is being filed.

5. It is submitted that as per land record of the DDA,

Khasra No. 190/1 is Gaon Sabha land comprised in Village
Mundka which has come at the disposal of DDA vide
notification dated 28.1.2019 and physical possession of this
pond has been taken over by the DDA from BDO(West) on
12.10.2020 on "as is where is basis" without proper
demarcation and dimension at site. The demarcation of the

pond/land in question was conducted by TSS method.

g '“1/ iyt I \‘-z-\ t
N Ll 1 Il e Y A RTINS
S i High GOV

R TR

-
1

accorded by VC, DDA; an NOC was granted to the Delhi Jal

Board for reviving water bodies under the jurisdiction of
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Dwarka Zone, DDA as per the list provided by the Wetland

Authority subject to the Delhi Jal Board utilizing their own
funds for developing the water bodies as also their
maintenance. This was intimated to the Delhi Jal Board vide

letter dated 13.01.2022, copy of which is annexed hereto and
‘marked as ANNEXURE-1.

7. Hence revival and masntenance of the water body now

vests with the Delhi Jal Board. Q\\ St'\ 3\)\']\‘:L

UL .
¢ 3%33‘,‘ esen® DEPONENT
\\d V‘ \(;pr‘\ ‘.‘@ 0N
ves 25 €8 \ VERIFICATION

m ,\,,,oxi the Deponent named above, do hereby solemnly

o A2

nothmg material has been concealed there from.

25FEB U
Verified this on the _

Delhi.

TUS ANd SOTTEL P ST

{CaipZomm: ,mg ngﬁ E B 2022
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DELHI DEVELOPMENT AUTHORITY

[Office of The Suptdg. Engineer (HQ) (D‘warka)]
DDA Office Complex, Mangla Puri, New Delhi-110045

E-mail: sehgdwk@dda.org.in Phone:011-20892386

o
-

(26)2020/WB/DDA/2L/ Date: /3///209,%

pscr Engireare

The Chief Executive Officer (CEO), sA LA

b e v 0?—- wnsad
Delhi Jal Board, GNCTD, TR RO I.A.,.... "
Varunalaya Ph.-II, Karol Bagh, Dato.... e R

New Delhi-110005.

Sub: Regarding issue of NOC to DB to revive remaining undeveloped water
bodies coming under the jurisdiction of Dwarka Zone, DDA.
Ref: i) DO No.: CEQ/DI1B/2021/D-548 dated 25.11.2021.

In compliance of in-principle accorded from the office of hon'ble Vice
Chairman, DDA dated 27.1\1".2021, NOC is hereby granted to DIB for reviving of
Water Bodies under the juriédiction of Dwarka Zone, DDA as per list provided by
the Wetland Authority subjected to DIB utilizing their own funds for developing

the Water Bodies and maintaining them toa. NOC is being issued subject to the
ownership title of the land of these water bodies shall remain with DDA,

Encl: List of Water Bodies.

/

(1.K. Behl)

' SE (HQ) Dwarka
Copy to:

EM, DDA, Vikas Sadan for kind information,

CE (HQ), DDA, Vikas Sadan for kind information,
CE, Dwarka, DDA for kind information,

SE (HCC-I), Nodal Officer for Water Bodies of DDA,
SE (DCC-I, DCC-II & DCC-III), DDA J——
EE/WD-6, WD-8, WD-9, WD-3, DMD-5, DMD- 6, DMD-7, DPD-5, DPD- 1,
SWD-8, Dwarka Zone.
Guard file.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
Originat Application No. 311 of 2022

IN THE MATTER OF:
DR. JEET SINGH YADAV ..APPLICANT
VERSUS
GOVT. OF NCT OF DELHI & ORS. ...RESPONDENTS
INDEX
S.No. Particulars ) Page No.
1. Response/ Reply on behalf of Respondent No.3- Delhi 1-3

Development Authority along with Supporting Affidavit

2. Annexure R3/1: Copy of letter bearing no. DIB/ACE
(P)-4/2022/ 8877-8884 dated 21.11.2022 issued by the 4-11
Delhi Jal Board/ Respondent No. 4 providing details of

water bodies and lakes retained by it.

3. Annexure R3/2: Copy of Jetter date dated 16.12.2022
bearing no. F.54(191) SWD-9(DPD-1)/DDA/A/800| 12-13
along with Cheque béaring No. 267166.

4. Vakalatnama 14
A
UL
Respondent No,3
Date: 04.02.2023 Through:

Place: New Delhi

ISHAAN SHARMA

Advocate for the Respondent No.3-DDA
O: Chamber 16A, Lawyers’ Chambers,
Patiala House Court, New Delhi-110001]

Email: advocateishaansharma@gmail.com
Ph.: +91-9555777622
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
Original Application No. 311 of 2022

IN THE MATTER OF:

DR. JEET SINGH YADAY ..APPLICANT
VERSUS

GOVT. OF NCT OF DELHI & ORS. ...RESPONDENTS

RESPONSE/ REPLY ON BEHALF OF RESPONDENT NO. 3- DELHI
DEVELOPMENT _AUTHORITY ALONG WITH _SUPPORTING
AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

1. That the present Reply is being filed on behalf of Delhi Development &
Authority/ Respondent No. 3 (“DDA™ “Answering Respondent™ in
terms of the order passed by thi\s Hon’ble Tribunal on 29.11.2022,

2. That vide order dated 15.09.2022, this Hon’ble Tribunal was pleased to
implead the Answering Respondent as Respondent No. 3 and direct filing

of response.

3. That it is most respectfully submitted that the Answering Respondent is
confining the present short response/ reply to the status of Shishuwala
pond only and seeks some time from this Hon’ble Tribunal to file
additional response/ reply in relation to other ponds, namely, Shangushar,
Guga, Johdi and Guhli. Further, the Answering Respondent craves liberty
to file detailed response/ reply, if so directed by this Hon’ble Tribunal,

4. At the outset, it is humbly stated that the Answering Respondent denies
all averments made by the Applicant in relation to the Answering
Respondent insofar as they are contrary or inconsistent with the contents
of the present reply. Nothing may be deemed to be admitted for want of
traverse. It is submitted that the Answering Respondenth&bcommitted
any act or omission that is contrary to law or the procedque established

by law.
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5. That as per the revenue records maintained by the Answering
Respondent, Shishuwala pond admeasures 16 Bigha and 5 Biswa (K hasra
No. 190/1). It is submitted that the said water body is currently retained
by the Delhi Jal Board i.e. Respondent No. 4 and is under construction/
commissioning phase. It is only after completion of the commission work
that the Delhi Yal Board/ Respondent No.4 will hand over the same to the
Answering Respondent. A copy of letter bearing no. DJB/ACE (P)-
4/2022/ 8877-8884 dated 21.11.2022 issued by the Delhi Jal Board/
Respondent No. 4 providing details of water bodies and lakes retained by

it has been annexed hereto and marked as Annexure R3/1.

6. That it is also pertinent to mention that the matter of encroachment on the
said land is also being monitored by the Hon'ble High Court of Delhi, in
the matter of Shri Roshan Lal v, Government of NCT of Delhj & Ors.
[W.P.(C)4215/2021]. The Land Survey/ Demarcation is being conducted
by the Sub-Divisional Magistrate, Punjabi Bagh, Government of NCT of
Delhi to identify encroachm;nt. Further, in terms of the order of the
Hon’ble High Court dated 22.08.2022 (passed in the aforementioned
matter), the Answering Respondgnt has already issued a Cheque bearing
No. 267166 dated 15,12.2022, amounting to INR 2,23,300/- in favour of
M/s Intech Engineering along with a letter dated 16.12.2022 bearing no.
F.54(191) SWD-9(DPD-1)/DDA/A/S00. A copy of letter date dated
16.12.2022 bearing no. F.54(191) SWD-9(DPD-1)/DDA/A/300 along
with' Cheque bearing No. 267166 is annexed hereto and marked as
Annexure R3/2,

7. That, in view of the above facts and circumstances of the case, the
captioned original Application may be dismissed qua the Answering

Respondent.
N
\/ v /

Respondent No.3

Date: 04.02.2023 Through: :
Place: New Delhi W -

ISHAAN SHARMA

Advocate for the Respondent No.3-DDA
O: Chamber 16A, Lawyers® Chambers,
Patiala House Court, New Delhi-116001

Email: advocateishaansharma@email.com
Ph.: +91-9555777622




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 3 /
PRINCIPAL BENCH AT NEW DELHI

Original Application No. 311 0f 2022

IN THE MATTER OF:
DR. JEET SINGH YADAV ..APPLICANT
VERSUS
GOVT. OF NCT OF DELHI & ORS. .RESPONDENTS
AFFIDAVIT

1, R-K 40Vd/ slo {#-7 . £ .glyk.gged about ___

years do hereby solemnly affirm and state as under:

1. { state that [ am presently working as < E/(’//z/e] ,in
Delhi Development Authority and as such, in my official capacity and based on
records maintained in the office, am conversant with the facts of the case and
competent to swear this affidavit ori,behalf of Delhi Development Authority/
Defendant. )

i
2. [ state that I have read and understood the contents of the accompanying
response/ reply, which has been drafted by the Counsel under my instructions.

’ No part of it is false and nothing material has been concealed therefrom,

3. That the annexures filed along with the reply are true/ correct copies of

/@l}\/

DEPONENT

their respective originals.

L:"ﬁgfr(ed at New Delhi on this 4™ day of February, 2023.

hEe qf* | | _ @\A“/

DEPONENT




ANNEXURS - R3]

DELHI JAL BOARD (Govt. of N.C.T. of Delhi}

OFFICE OF A.C.E. (P} - 4 e
Room No. 29, B-Building, Varunalaya, Jhandewalan B
DELHI-110005
E-mail: djbwaterbody@gmail.com
No. DJBIACE (P)-4/2022/ 3833.— RRR Y Dated: 21.11.2022

To,

The Superintending Engineer,
Hort. Civil Circle-1/DDA,
(Nodal Officer Water Body),
Yamuna Sports Complex,
Gate no.-1, Surajmal Vihar,
New Delhi-110092

Subject: Details of Additional Water Bodies and Lakes being Handed Over to DDA
and list of balance Water Bodies and Lakes retained by DJB.

Sir,

Please find enclosed herewith the list of 56 Nos. of Water Bodies as Annexure — 1
along with the current status of rejuvenation related work.
' (sn0s)

Among these water bodies at serial number 1.2, 4 to 10, 12 to 26 the rejuvenation
treatment plant has been completed and commissioned. These are now under one year
O&I period. These are hereby handed over to DDA with immediate effect.

(s )

The water body at serial number 3,11,27,29 to 3@_ are under construction /
commissioning phase and shall be handed over after the commissioning of these water
bodies in due course of time.

The list of the water bodies where rejuvenation work estimate were under process
are also returned with immediate effect is as under:
1. The water body at serial number 28.
2. The water bodies proposed under AMRUT mentioned between serial number
37 to 56.

The Hauz Khas Lake, Smriti Van Vasant Kunj Lake rejuvenation work may also be
taken up by DDA with immediate effect. The cleaning work of Sanjay Van (Lake 1 - 4)
considered under AMRUT is also returned to DDA.

o

24
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The Lakes owned by DDA where rejuvenation related work by DJB is in progress are

as under:

Mo

Sanjay Lake: Lake cleaning work along with laying of pipe line from Kondli STP
to this lake is under execution. _

Bhalswa Lake: The Construction of intercepting drain along with cleaning for a
width of 20 meter from the bank is in progress. .

Tikri Khurd Lake: The work of laying of efflusnt line from Narela STP to the lake
i$ in progress.,

After completion of the above works, these shall also be handed over to DDA for
further necessary action.

itis requested to take over the handed over water body and lake as per the above
detail on as on where basis. May please ‘acknowledge the receipt of this letter and
preferably fix schedule to take over these water bodies / lake within a week from the date

of issuance of this letter.

Encl. As above

(Anil Bharti)
ACE (P) 4

Copy for kind information & records:

S

PS to CEO,DJB

Member(WS)

CE(QC/WB)

Dy.SE(V\éB)—I ol (—/"
M/F (//14{3”’

ACE (P) 4

Sk} —

&,
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STATUS OF DDA 56 NOS. WATER BODIES

| e
! Revenue Water Bod %h Ko /A mmm«. <<o As per Actual Status’
) [ asra No./Areas ot e e
: District Y Date of Start pate o.* Date of Start * Date of Completion:  Lixely 2ate of ze—cletien
¢ [ Completion . .
|
: ~ Surari (4) & 193/2 {08- 11) & 150 i
1 Central Kamalpur Majra | (07-13} Total area {16 12.08.2020 11.11 72020 K 12.08.2020 | 31.03.2022
) Burari{d) 04)
i i
— | |
; __ Burari {4} & 198 (1215 ,
{ 2 Central ; Kamalpur Majra ’ €3.10.2019 02.04.2020 03.10.2019 . 20.04.2072 VB Lyear ORRT wTrvzrdoooo-
¢ _ N as per kathonl : i R
! Burari {a) i : 180423 & apragTess
| AT s ss
New Delhi Todapur 114 (8-13) 04.08.2020 03.02.2021 3 04.08,2020 _ 31105028 shall stz underin @ !
_ foeivesr oo
1
Consucten wore 1gmoized
North Ibrahimpur (3] 113/2(3-10) 03.10.2019 02.01.72020 03.10.2019 20.04.2022 & 1ly22r D&M werka-d-gen
. ~ 1601235 oo
i ) !
_ “,
5 ! North Hiranki {a} 534, 535 (12-13) 08.11.2018 07.04.2020 08.11.2019 : 31.03.2022 & 1 year Q%N work
X _ ﬂ 3CL3IT simprogess. -
i __ . : : . Consirudtion werk comrpietad
6 _ North Siraspur {3} 162 (14-10} 7 08.11.2019 07.04.2020 08.11.2019 _ ©3103.2022 ..m. 1yesc Q&N work gndimg o=
: Nangal Thak 112) 83(9-
; Horth angal Thakran | 81{14-12) 82(5-15) 03.10.2018 02.04.2020 03.10.2019 30022022
: {9 total={24-07}
i j ] - - :
..< _‘ : : © Constrimion aots 1ometed
P8 rorth _ Nangli puna 48min {3-11.1/2) 04.06.2020 03.02.2021 04082020 | 31032022 & Llvear DM morkendogon
i i i D023 sivpragTass
i greg
m i - —_————— . .,k - " Pep— o m—— — - - — -
X : | c135 {2-04) ) “Corsrucnen v
Q North West | Rani Khera {C] wﬂo.mwb total 12.08.2020 11.11 2020 12.08.2020 31032022 SR Ly2ar Q&M o
__ - i area {3-03) . - : RS mwmpregess.
. . i i

\;sn |oefe 5

TR T




STATUS OF DDA 56 NOS. WATER BODIES

g
i
2
¢

TIvEE

a5 un progy ~us

’ ; As per W.0. As per Actual .
X 5 No. mm.cn_‘.En Water Bady : Kbasra No./Aress Date of |_ . Seatus/ .
District Date of Start Date of Start Date of Completion®  Likely data of completion
e : Completion i o
: | Censtruction work com:
10 Nomh West Karalala) 55/27 (01-10) 03.10.2019 02.01.2020 03.10.201¢ 20.04.2022 2 1 year Q&M work o
19.04.22 15 10 orogress
1 . L . Commissicaing i prograss
3 Norhwes: |VORG- N: MR a6 138 04.08.2020 03.02.2021 04.08 2020 30082022 | Followed by O%M of 31 7ear
: . under this contract. .
Mehrayit . | Construction work completad
12 South Kishangarky | 21Uy van[Neas 12,08.2020 11.11.2020 1208.2020 31032022 & 1 year OBM work ending o-
, * y ' Neela Hauz} Y i
, H Sanjay Van 300323 isin pogress.
. Construction work compiesed
3 Sguth Dera Mandi (a) 444(15-13} 02.10.2019 " 02.04.2020 03.10.201S 20042027 & 1 year D&M work anding 70
13.04.23 isin pregress
. . * Construction work comelered
T South West | Jaffarpur Kalan-1 - BS6{7-16) ’ 12.08.2020 {1.11.2020 12.08.2020 3103.2022 & 1 year O&M work andirz ce-
; 30.03.23 isin prugress.
— - _, — -
! : Construction wark conplezad
15 South West A Jatfarpur Kaan.2 473(6-1} 12.08.2020 11.11.2020 12 08.2020 31.03.2022 ,rer 1 year OBM work end:ag on
: ) K 30.03.23 isin pregrass.
- : Construction wortk complated
7 ib sth Wert Duulat pur 61(06-12} 03.10.2019_ . 02.01.2020 03.10.2012 20.04.2022 & 1 year Q&M work ending ¢n.
8 . ; | 16.03.23s in progress
: h h : Coostruction work cumdeled -
. . Seuth Vest | Dhoo!Siras (a) J 72/2{8-9) 03.10.2019 02.01.2020 02.10.2019 20.04.2022 (& 1 year O%M work sading on
_ : 19.04.23 1 in progrsss
: . - : el e - el ‘ - m en’ ————— o - . . ——
. : ! ! ! { Construction work comp ttec
! Chawala _ 195{14.17} 08.11.2019 07.04.2020 08 11.2019 21032022 <& Lvedr O&Mwork end'ng 20
_ 300323 hinprogiegs.
I s mElETI e Ep—— — : e e e - e o
* _ Constrction work ¢ meeta.
dindapur ] 5(12-17} 30.12 2019 , 29.06.2020 0122019 31032022 & 1 y2ar Q&AM svork 2nding on -
L
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STATUS OF DDA 56 NOS. WATER BODIES
) [ . ' e . . . —
fevenue P H ! » As per W.O. Lo Aasper »,,.n!»:u_ e
s.No. "CT . WaterBndy  KhasraNo.fAreas | I Dateof . - :
District : ! Dateof Start | . Date af Start  : Date of Completine  Mixaly Jata of loealetice
. : | Comgpletion . ! e
.. . 53{18-16), 34({015] RN T TR s
: iy i TajpurKhurd 33{15-16). 34(015) Mt 08,2020 03.02.2621 ©4.08.2020 . 31.03:2023 2 g
! wetal ared .
I : ;
R34 _ Chawala {B] 182(5-1S} 04.05.2020 03.02.2024 0£,08.2020 30,056,203
175 {old 61/14/3} {§
22 wWest (2126 (o HNVCH /31 12.08.2020 11.11.2¢20 12.08.2020 31.63.2022
|
J
= Fid 8&(08-11) : 03.10.201¢8 02.01.202¢ 03.10.2012 20022020
, Lomstructicn work comcierze
: 22 431{04.01) 30 12 2018 29.06.2020 30.12.2818 31032223 fRLyesr O&Muworiengng ot
: 300233 50 orngraw
R : i
. . . 284min(06~ 14-1/2) R i
: et 4,08.232 03.02.202 .05 202 1033052
: 23 was "_ : 1723(0:3) 04,08.2220 3.02.2021 £4.08 2020 31.03.20
- : | i
b rastsal tpartiy) Iossps1o1a2
. EIVE 1 ! H .
wem e mi.m: 7 e 007621805 04032020 | 03.02.202) 04.05.2020 3002.2022
i ! ! aroral(22-19) 1 :
. L - — .
27 neh | Samooth o (alesizea) | . 6408.2020 . 03.022021 04052020 | 3piraem
- ] - e - - - (PR under preondviee

i3 Ssuln ; Shahpur Jatt

88

APt ess

rezngal Thaksan | €/3{2-16) 4(04-16) | L bkelv Date o
¢ Nengal Thanean | 504 16) 8(04-16) 09.03.2022 08.09.2022 |  10.03.2022

i H
e total= (17-04) :
o i .
o i 77} o a -~
= vadpur 2 N.cw“ U 0903201 09.00.2022 31032003
1
31 Homthwes | Ghewars. 09032027 _ | 09093032 .
arth vicsl | Budhpyr Bi B ] » 1" b9.00.2022 |
3 Loutn . Swiiti van ..l!.mm.cm.,mc.mb. o 03.02.2021 L 20 . _
(T 3a . Gomhwess | Chawals | 04082020 | 03022021 _{ 04032020 _ i 3112 '
©L 35 souwnwest s Mitasnd " 040879070 “pa.0z2000 R = R T TR
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STATUS OF DUA 56 NOS. WATER BODIES

\D\...x. CeC - L

3/

Revenue

. Water 8ot
District v

As per W,0,

As per Actual

Khasra No./Areas

Date of Start

Date of

Completion

Date of Start

Date of Completion

Staus/ f
Ltikely date of campletion

<<m..$ Mundka {c)

150/1 (16-5}

04.08.2020

03.82.2021

04.08.2020

31.12.2022

do

Central Mukandpur

175 &179 toral ared
. {08-07)

AMRUT 2.0
Likefy date of Completion is
lune' 2023

Nerth Bawana ()

206/1min {09-17}

AMRUT 2.0
Likely date of Campleticn is
tune' 2023

|

(X1
0

w n Holambi Kalan

! North )

96/70{04- 04)75(11-
06) Tetal - 15-10}

AMRUT 2.0
Likely date of Comgletion rs
june' 2022

ag

i North

¥hera kalan {B}

39//26 {18-16]

AMRUT 2.0 \
Likely data of Completion is
Jue' 2023

43

Morth Lam Purfc}

50//amin (3-8)

AMRUT 2.0
Likely date of Camplation 15
lune’ 2023

North Lam Pur{d}

30//6 ¢4~ 161

AMRUT 2.0
Likely date of Completion 1s
June’ 2023

Lam Fur(e;

SU//744-16)

AMRUT 2.0
Likely date of Campletion is
June’ 2023

Khaddar

Ghonda Gujran

AMRUT 20
Likely date of Completion is
June' 2023

89

North £ast

Usmanpur £/89

AMRUT 2.0
Likely date of Complezion is
fune’ 2023

_» Kanjhawfa (A}

Marh west

32/215-10;

AMRUT 2.0
Likely Zate of Cumpletien is
June’ 2023

South East Chakchifla

Stwuth tast Aali

|
|
|

169133228

AMRUT 2.0

Likely date of Completinn is
June' 2023

ANMRUT 2.0

h_...xmz date of Campletionis

June' 2023




STATUS OF DDA 56 NOS. WATER BODIES

Revenue
District

Kbasca No.fAceas

Date of S1art

As per W.0.

Oate of

Compleul

nn

As per Actund

Dato of Start Date of Complition

Status/
Liknly date af complation

CAMIRLT 9

to«g South East ilokart £/66 - - Ulke-ly tdate nf Cormpbeaiyn b
; It 2021
: - ’ : T ) T AR 20
-1s] south €ast | e B:Eci 841min (DLRA) N - . tikely ddate af ¢ omph-tioe -
: Fi50 T 201t
: - e e FO S et : : AN 0
Y _ South Wast Daulat pur [C} 41(11-03 R flkeiy date ot ¢ aaypdeton
’ Al, i AMRLT 2.0
2 _ South West Dhoof Siras {8 85({7-13} - - | tkerfy dates of Compleion is
! _ B N . laaet )07 1
; . R B T T .>?.::: 20 i
53 South West Goyla Khurd (A} 9/29({10-9) - - tikely o af Compledtin <
. ! . A [ P03
; : AMRLUT 20
Samaspur khalsg .
i 54 South West ) 36/67(15-12} - - - U Lkely date of Completon b
o H . ) = T A . I . oot U0
]
55 M Suuth West | Tajpur 15971, N.uo\u.. - -
i i 128, 179
; : I
56 west m arorudcin Nagar| 3871/ 2min (16 bigha) - - . Fikehy date af Completion is
Lo . R Iuna' 2031
(= -
(o2}
i ) .5 ) ]

LM EALTI sl
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Status of Lakas

-

T - . P o o e o
3 Name ot lske _ Cureent Statys/Scona of D8 work A3 por .0 L - ndioabiiinia - Likely da u.u“s_\ Feli m
S ; . Ostevfstart [ Dateof Compl I Ootcof Start [ _pneof campiction rlydate ot comofetion
_ work in progress/
Cteaning of leke 26.05.2022 25092022 30.02.2022 26 02.200 tiely date of completion
L ~ 28022023
Sanjey Lake - S — ] N t - —c
! | { g ! ROdd Cutting peemisnon awated/
i .
: { Supply of Eifhaent feom Kondfl STP by laying of line 24.06.2022 | Wadon Yol cot staned ! 28.02.2023 Ukely date of commpletion 15
; ] ‘ “ 28.02.2023
| - — o~ — —
i i Perlphery cleaning werk slong Lhe dlwlazwa dalry . '
H
. i stie in 3 width of 20m from that side of the lake * !
' | bank aloag with provision ¢f precast RCC elralnls | . Wark n pragress/
i 2 [eratariva Lake | | 10012022 10.01.2022 31122022 Likely date of complatin ts
i in progress i 1112.2022
| However, a5 per tite cosdition, feagbillty of | :
! |precast arain work seems non.viabte, | % .
H - [ - . . -
Tikrl Khued Lake taylng of pigefine far Supply of treated effluent Iw i
' 3 ! 2., A i{ ng permtssion awaited |
; Jpnstoncat Tanksy ?a; Marela STP It In progress. R Yetnol slarted WA |Resccuning permiidlan dnaied |
LA, e } . - e e s O
Pilet project for eaning ¢ 3par,
. : t
: N I Hayr Khas €18 pranases to retain the take (or ciconlag ! N . . ,:r.nmmo Bag 15 undsr
t _ ipuriese Tor 10 years.
L | I — i
15mnd Yan, Visant kun/ T::E.a yet 10 Le prepaied by C.6 for cleaning | . . Eatimate 10 be arepared |
ek lndwestrent. e -I-._ _ ) . o e prepars !
I :
?;:E.Sa H _ Cleaning wark Tok on ynuz: :
3 H k - ] - -
: {{Mear Nrela Haug) __Z € n0-0ltad _ AMBUT 2.0/Coatral G Frundng]
R | e J— L - H
B A T T T T D I LT T T e e




92 a./)’;ﬂy&abz
AINERURE 5[ 7

faeet famwra wite,
DELHI DEVELOPMENT AUTHORITY
- 1EC Loy ]
~ DWARKA PROJECT DIVISION-1
, e -8, yrw, T ek
CENTRAL NURSERY, SECTOR-5, DWARKA, NEW DELH!
E-mail:- goswd9dda@amall.com Phona N0.011-25081394

F.54(191)SWD-9(DPD-1)/DDA/A/ RO Datea 1§11 )302
To

The Tehsildar (Punjabi Bagh) 35;“ Engineer-{I

Sub Dwvision Punjabi Bagh, : -D--1D.D.A.

New Delhi- 110041 Dairy Nouuuu..sseeused

REICRNE: 15k PV
Sub Regarding expenditure of demarcation.
Ref  Your letter SOM/PB/12087-88 dated 19/11/2022

in reference to your letter on the subject cited above, enclosed please
find herewith a Cheque bearing 'No. 267166 dated 15/12/2022, amounting (o
Rs 2,23,300/- in favour of M/s lr\;tech Engineering, excluding In-come Tax
amounlting to Rs.24,700/- on the demanded amount of Re.2.47,000/-.
You are requésted to do the needful at an earliest, as the matter is listed
before the Hon'ble Court on 20/12/2022.

Encl: as above.

siftrmmretatidmr s @1 v, @4
Exscutive Engineer / DPD-1
& f. wn s g,
D. D. A./ Dwarka, New Delhi
Copy to. .
1. SDM, Punjabi Bagh, for information.

i tion.
2 DO/LM (WZ) DDA, for informa .
/z/ﬁz?ulf DPD-1. ta pursug the matter with Revenue degartment. p L

| ’é\
gl’)C /‘ﬁ/ %(L/

/

PD1
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Heges ¥as 3l ¢iar |
| Centrol Bank of India

AT grm. e, | R=h
DOADWARKAMANGLAPURLNEW DELHS- 110635

m :Aﬁm: o 2y v><>urm AT ALL mm)zr:mm

IFSC: CBING283498 93684
Pay »HJ*an m\S&LS mm.b% 71 YT& &) or Bearer
w78 Rupees __ ] WO _ wmw h @r hop  thowand ree sc&mw&
any
[#a] 1290300366 |
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